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Removal of Sales Tax on Pan

5238. SHRI KANWAR LAL GUPTA :
Will the Minsiter of HOME AFFAIRS bc
pleased to state :

(a) Whather Government have reccived
any reprcsentation from Panwalas to exempt
Pan completely from Sales Tax ;

(b) Whether it is a fact that Rajasthan
High Court has held that Panwalas are not
manufacturers under the Sales Tax Act and
no Sales Tax is leviable on them ;

(¢) Whether it is also a fact that the
Commissioner of Sales Tax, Dclhi has refu-
sed ta accept this Judgment of thc High
Court ; and

(d) the action taken by Governmént in
the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and (b).
Government havc received such a represcnta-
tion in which a reference has bsen made to
the ruling of the Rajasthan High Court.

(c) and (d). The Dclhi Administration
have reported that in an appzal filed before
one of the Assistant Commissioners of Sales
Tax, the Rajasthan High Court’s ru'ing
was cited. Taking into account Judgments
of the other High Courts regarding thc
interpretation of the word ¢‘manufacturers™,
the appellate authority maintained that the
dealers of Pan were ‘*manufacturers” and
prepared Pan was taxable. A revision has
now been preferred against this appeliate
order. As the matter is subjudice, Goven-
ment of India do not propose to take any
action at present.
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Central Asisstance for Declhi for the
Fourth Five Year Plan.

5241. SHRI KANWAR LAL GUPTA :
Will the Minister of HOME AFFAIRS bc
pleased to state :

(a) what is the total Central Assistance
for Delhi for the Fourth Five Ycar Plan ;

(b) how much amount will be spent on
roads, transport, water—supply and impro-
vement of slums and housing, separately ;

(c) what was the demand of the Delhi
Administration for Central assistance for
this Plan; and

(d) the reason why it has not been fully
met by the Central Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to (d).
No final decision has yet been taken.

(c) The Delhi Administration have pro-
posed a total outlay of Rs. 387.78 crores for
the Fourth Five Year Plan of the Territory.
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